THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)
LAWAZIMA CAUSELIST
[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]
Web:ghconline.gov.in

10:30 AM to 1:00 PM
2:00 PM to 4:45 PM
[ For Wednesday,19th March 2025]

[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:30 AM BEFORE RESPECTIVE BENCHES]
[AT 11:00 AM]

BEFORE:

JOINT REGISTRAR (JUDL.) MR. CHINMOY BARUAH
COURT NO: 111

Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate
ORDERS
1  WP(C)/6574/2015 ABDUL BATEN SK. MR.R ISLAM DR. B AHMED
Versus MS. A HUSSAIN SC, IRRIGATION
THE STATE OF ASSAM and 4 ORS
2 WP(C)/8443/2019 RAFIK ALI MS. S B CHOUDHURY GA, ASSAM
Versus MS. R SULTANA
THE STATE OF ASSAM AND 4 ORS
3 CRP(10)/91/2023 MOUSHUMI DUTTA CHOUWDHURY @ MS. R CHOUDHURY
MOUSHUMI DUTTA
Versus
SUSHANTA BHOWMIK AND 3 ORS.
4  WP(C)/9/2024 UNION OF INDIA AND 3 ORS MR. B CHAKRAVARTY
Versus
NO 14357400A EX SEP GIN KHAN KAP
5 WP(C)/2207/2024 DEBABRATA SHILL AND 2 ORS MS. M DEV GA, ASSAM
Versus MS P DEB MR H K DAS, SC, GHC
THE STATE OF ASSAM AND 5 ORS MS N DEB SC, TRANSPORT

DEPARTMENT, ASSAM

LEAVE NOTE OF ADVOCATES FOR 19/03/2025

1) MS. N M DEKA 12-02-2025 To  04-04-2025
2) MR. H GOSWAMI 20-02-2025 To  20-03-2025
3) MR. S D PURKAYASTHA 17-03-2025 To  22-03-2025
4) MR. AR SHOME 12-03-2025 To  19-03-2025
5) MR B D DAS 12-03-2025 To  21-03-2025
6) MR. S K SINHA 10-03-2025 To  20-03-2025
7) MR. ) P SHARMA 08-03-2025 To  25-03-2025
8) MD. H BHUYAN 11-03-2025 To  30-04-2025
9) MS S DAS 11-03-2025 To  21-03-2025
10) MS. S SARMA 20-03-2025 To  21-03-2025
11) MR I RAFIQUE 14-03-2025 To  04-04-2025
12) MS. B BHUYAN 17-03-2025 To  21-03-2025
13) MR. S NATH 17-03-2025 To  19-03-2025
14) MS. S G BARUAH 17-03-2025 To  21-03-2025
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https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010179202015
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010275562019
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010067782023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010289942023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010082722024

MS. M M KOTOKY

MR. A K DAS

MR D BARUAH
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MR. S P ROY

MR. M K CHOUDHURY
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20-03-2025

2/2



THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)
LAWAZIMA CAUSELIST
[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]
Web:ghconline.gov.in

10:30 AM to 1:00 PM
2:00 PM to 4:45 PM
[ For Wednesday,19th March 2025]

[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:30 AM BEFORE RESPECTIVE BENCHES]
[AT 11:00 AM]

BEFORE:

DEPUTY REGISTRAR (BENCH) - MR. SAPTARSHI DAS
COURT NO: 115

Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate
ORDERS
WP(C)/2627/2020 ROUSHANARA BEGUM MR. K N CHOUDHURY GA, ASSAM
Versus MR. M R CHOUDHURY SC, FINANCE
THE STATE OF ASSAM AND 4 ORS. MR. L M RAHMAN
WP(C)/860/2021 MONOWAR HUSSAIN MR. A DAS SC, PNRD
Versus GA, ASSAM
THE STATE OF ASSAM AND 7 ORS MS. M BARMAN (R8)
MR. M ISLAM (R8)
3 WP(C)/7384/2021 ARSHAD ALI MR. M BHAGABATI SC, ELEM. EDU
Versus MS G BORA GA, ASSAM
THE STATE OF ASSAM AND 7 ORS MS. B TALUKDAR
4  CRP(10)/252/2023 RUBEYA BAGAM LASKAR MR. S K GHOSH MR H BARUAH (r-5)
Versus MS F AHMED MS.SHOMA DASGUPTA (r-
AZIR UDDIN LASKAR AND 9 ORS 6)
MS SUPRIYA DASGUPTA (r-
6)
MR P P PHUKAN (r-5)
RSA/164/2024 JAKIRUL ISLAM AND 3 ORS MR. M A SHEIKH MR. A R SIKDAR (R-
Versus MS. A BEGUM 3,4,10,20 TO 23,25 TO
KARIFUDDIN AND 33 ORS MR M H CHOUDHURY 34)
MS F INTAZ MR. S | TALUKDAR(R-
3,4,10,20 TO 23,25 TO
34)
WITH
I.A.(Civil)/2709/2024 JAKIRUL ISLAM AND 3 ORS MR. M A SHEIKH
in RSA/164/2024 Versus MS. A BEGUM
KARIFUDDIN AND 33 ORS MR M H CHOUDHURY
MS F INTAZ

LEAVE NOTE OF ADVOCATES FOR 19/03/2025

MS. N M DEKA 12-02-2025 To  04-04-2025
MR. H GOSWAMI 20-02-2025 To  20-03-2025
MR. S D PURKAYASTHA 17-03-2025 To  22-03-2025
MR. AR SHOME 12-03-2025 To  19-03-2025
MR B D DAS 12-03-2025 To  21-03-2025
MR. S K SINHA 10-03-2025 To  20-03-2025
MR. J P SHARMA 08-03-2025 To  25-03-2025
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https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010086332020
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010023442021
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010224502021
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010159522023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010158852024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010158862024
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MS. B BHUYAN
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MR. A K DAS
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